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The Competent Authorisy reserves the right either to fill up the post or may not
L

~
procead appointment without assigning any reason thereof.

The general terms and conditions of deputation in tarms of OV
ded thereof from time to time shall be followsd as notifiad by DoPT,
Government of India.
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Interested persons may submit their application in the preserib
elong with relevant documents towards ior long with copies of
APAR’s of the last 5 years, vigilance clearance, iniegri-‘._v ceriificate etc. addresses to
toe “Deputy Secretary, Lokpal of Indi 0.6, Vasnikunj Institutional Area,
New Delbi- 110070 through proper cn.an.nel on or befors 25/11/2020.

d proforma (cnﬂlosed)
na g

Lokpal Division, DoPT. North Block for information and wi h request to make an
ula

arrangament to circulate the advsrtisemen‘ on wehsiz of DoP
NIC (for upleoading on Lok I

Guard file
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Lokpal of India

APPLICATION FORM FOR APPOINTMENT OF REGISTRAR/ DEPUTY REGISTRAR
ON DEPUTATION BASIS IN LOXKPAL OF INDIA

(Proforma for avolication for the vostadyvariised on Decutation basis)

Note: (I) The application should be forvarded through pioper channelithe concerned
department, with copies of tne ACRs/4PAR’s and Vigilance Clearance Ceitificate,
sigred by the Competent Authority, given at tre end of the application form:.
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(ii)  Incomplete, unsigned and the applications received mnot @ piresciibed
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proforma cand afier the last dare of receipt of applicarions shall bz rejecred

summarily, wirhour any noiice to the candidate

Post Applied Tor in Lokpal of India
1. Nzme
(In block 1=t 5{5') R S T R R T e e o s wn e e
2. FathatS NAITIS s st sen e e e g sy o mn e e e e i

(Aliernzative Contact No.) S Ao S S B SR S S

S. E-mail id Y g = TP 0 3 SIS
6. Fax No. 0 esm B 5 € A 8 B A A eSS

7. Date of Birth




G. Dz:2 of Superannuation B e T okt ke sttt e T T ok fehe Rt 5o«

10. Presant Post RS T S SR
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L1. Prasznt Pav Leval (as per 7
Pav Band’ Grade Pay (pre-revised as per 6° CPC)

22, Educational Qualification:
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[Exam Passed  [Board: rear of Passing [Duration Supjects [Perceniage
(University
13 Profzssional Qualificaticn:

[Yezr of Passing Durztion Subjects j
|
|
|
|

g |
1
| !

— |
14 Deiails of emplovment in chronologica! order (if needed, enclose a separate shest duly

Oifice/Instt./ IPost Period Nature of Scale of Pay [Nature of
Organisation held Trom (To pppointment LevelBasic  [Dutes
Regular/Ad hoe/| Pay or Pay
'Depur.ation) Band with
Grade Pay*™




*Applicants not holding the posts in Pay Level or Pay Band/ Grade Pay as per Central
Government pay scale should indicate the equivalent pay scale vis-a-vis Central
Government pay scales (with proof)
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15. Incase the present employment is held ca deputation, please state
a) The date of initial employmant:
b) Period of appointment on deputation with address: ...
16. Whether belonz to SC/
ST/OBC/PH/ Ex-
Serviceman
17 Anyv Other Information
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Recommendation of competent authority

(1) Service particulars furnished by the applicant are verified from service
records and are found corraet. Attested copies of ACRs/APARSs for the past five vears

(i1) There is no vigilance case pending or contemplaied against the officer
(iii)  If the officer is selectad, he /she shall be relizved within 15 davs of recsipt of
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